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Sh. Shahid Kazmi, Advocate for the petitioner. He informs that he has not
received yet a copy of the judgment. Therefore, the case is ad] ourned for submitting
a draft order on sanctioning the company scheme in prescribed format.

Hence, the matter be listed on 26" October, 2017.
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Dated:09.10.2017 | H.P. Chaturvedi, Médmber (Judicial)
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